
 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Transfer C.A.(AT) (Competition) No. 01 of 2017 

Compt.(Execution) Case (AT) No. 01/2018 
(Old Compensation Application No. 02 of 2015) 

 

IN THE MATTER OF: 
 

Sai Wardha Power Limited …Appellant 
 

Vs 
 

Coal India Limited. & Anr. ….Respondents 

 
Present: 
 

     For Appellant: Ms. Sivarna Dibeu, Advocate  

     For Respondents: Ms. Gauri Mehta, Advocate. 

 

O R D E R 
 

26.08.2019  The matter is still pending in the Hon’ble Supreme Court and 

likely to be listed in the month of September, 2019. For the reason aforesaid, we 

adjourn the matter.  

 Post the case ‘For Orders’ on 25th September, 2019. The parties may inform 

the development, if any, taken place in the Hon’ble Supreme Court.  

 

   [Justice S.J. Mukhopadhaya] 
Chairperson 

 
 

                   [Justice A.I.S. Cheema] 
    Member (Judicial) 

 

 
 

(Kanthi Narahari) 
Member(Technical) 

Akc/Sk 

 


